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sub-section (1] of section 619A of the
Companies Act, 1956, [Placed in Library
See No. LT-3694/70]

AUDIT REPORT, RAILWAYS, 1970, APP-
ROPRIATION ACCOUNTS, RAILWAYS,
1968-69, ETC.
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STATEMENT re. AUDIT REPORT OF THE
RUBBER BoARD, NOTIFIOATION
UKDER THE EAPORT (QUALITY

CONTROL AND INsPECTION) ACT
AND AUDITED ACCOUNTS OF
THE TEXTILES COMMITTEE
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ANNUAL AcCoUNTS OF THE WEST

BENGAL STATE ELEOTRICITY
BOARD 1968-69
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DIRECTION BY THE SPEAKER
UNDER THE RULES OF
PROCEDUREL

SECRETARY : 1 beg to lay on the
Table a copy of Direction 115C issued by
the Speaker under the Rules of producre
and Cooduct of Business in Lok Sabha.

COMMITTEE ON PRIVATE
MEMBERS® BILLS AND
RESOLUTIONS

SIXTY FOURTH REPORT

SHRI G. G. SWELL : (Autonomous
districts) : 1 beg to present the Sixty-
fourth Report of the Committee on Private
Members' Bills and Resolutions,

SRAVANA 7, 1892 (S4KA)
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STATEMENT Re. STRIKE ON THE
ECUTH EASTERN AND NORTH
EASTERN RAILWAYS

MR. SPEAKER : There is a statement
By Shri Nanda, the Railway Minister., He
can lay it on the Table.

SHR{ K. LAKKAPPA (Tumker) :
The railway men are on strike

SHRI J. M. BISWAS (Bankura) : In
the South Eastern Railways lakhs of workers
are on strike. .,

THE MINISTER OF RAILWAYS
(SHRI NANDA) : | beg to lay on the
Table a statement regarding the strike of
certain staff on the South Eastern and
North-East Frontier Railways. [Placed In
Library, See No. LT-37C0,70]

13,67 hre,

BUSINESS ADVISORY
COMMITTEE
FIFTY FIRST REPORT

THE MINISTIR OF PARLIA-
MENTARY AFFAIRS, AND SHIPPING
& TRANSPORT (SHRI RAGHU
RAMAIAH) : I beg to move :

*“That this House do agrce with the
Fifty-first Report of the Business
Advisory Committee presented to
the House on the 28h July, 1970.*

MR SPEAKER : The question is :
“That this House do agree with the
Fifiy-first Recport of the Tusipess

Advisory Commillee presented 10
the House on the 28th July, 1970

The motion was adopied

MOTION OF NO— CONFIDENCE IN
THE COUNCIL ON MINISTERS Comd.

MR. SPEAKER : The Prime Minister will
speak at about 5 O'Clock and after that



